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COURT NO. 13 SECTION |1 A

E COURT OF I NDI A
RECORD OF PROCEEDI NGS

Leave to Appeal (Crl) No(s).7263/2011

(From the judgenent and order dated 09/11/2010 in CRLM No. 33085/2007 of

the H GH COURT OF PATNA)

KAI LASH SI NGH & ANR
VERSUS

STATE OF Bl HAR & ANR.

Petitioner(s)

Respondent ( s)

(Wth appln(s) for c/delay in filing SLP, stay and office report)

Date: 27/07/2012 This Petition was called on for hearing today.

CORAM :

HON BLE MR, JUSTI CE SURI NDER SI NGH NI JJAR
HON BLE MR JUSTI CE H. L. GOKHALE

For Petitioner(s)

For Respondent (s)

s 5= 558

Anupam Lal Das, Adv.
At r abhavan Si ngh, Adv.
Ani rudh Si ngh, Adv.
Gopal Si ngh, Adv.

Subhro Sanyal , Adv.

UPON hearing counsel the Court made the follow ng

ORDER

As prayed for by M. Gopal Singh, learned counsel for

State, four weeks’
after four weeks.

(A S. BISHT)
COURT MASTER

time is granted for filing counter affidavit.

(1 NDU BALA KAPUR)
COURT MASTER
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